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\IN THb 'CENTRAL AJ rll i\] I 5 liR A TI VE, TRIBUNAL
praMCIPAL BENCH

NEU DELHI.

0A-12B9/96 Date of decision 11,6,95

Hon'ble Sm t, Lakshmi Suamin ath an, flember (3)

Km.Danki Hinduja,
D/o 5 h, P. 3. Hindu j a,
Asstt.Library and Information"Officer :
Central Archaeological Library,
Archaeological Suruey of India, ,
N©u Delhi.
fiesidant of LIG Flat Nos 103 <i 104,
Pocket El, Group 7, Eactor-II,
R.ohini-11 0085

Applicant

(By Advocate Shri 3og Singh )

\Js,

1,'Union of India through
the Sacrotary to the Gout.of India,
Ministry of Human Resource Dbve'lopment,
Oapartmant of Culture, and
Director General,
Atch as logical Survey of India,

"3an Pat, Neu Delhi. ■

2, Mrs Achala floulik,
Chief Executive Officer and
Add 1, 0ir 8 ctor General ('Admn.)
Archaeological Survey of India,
3 an pat, Neu -De Ihi . 11 8fl11

3, Shri R.K.Pan day,
Asstt, Libr ar y and Information Officer,
Central Archaeological Library,
2nd Floor of Annexe Bldg.of National
Archaeologi al Archieves of India,

,  Neu-Delhi-11D001
., R.espondents

ORDER (.DvAL)

(Hon'ble Smt. Lakshmi Suaniinachan, Alember (3)

Shri 3og Singh, learned counsel for the '

applicant seeks permission to uithdrau the 3.A, and file
fresh D.A, Permission is granted.

0,A is dismissed as uithdraun on the above

condition.

(Smt, Lakshmi SuaminathanT"
Flember (3)


